Title: Regarding non-execution of the search warrant against the cricketer by the Income Tax authorities in connection with match
fixing case.
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MR. SPEAKER: It is coming one by one.
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It is for the first time that search warrant was not executed under the influence of the President of one of the allies of
this Government. ...(Interruptions)

SHRI SOMNATH CHATTERJEE : From the Defence Minister's house.
SHRI RASHID ALVI : From the Defence Minister's house.
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MR. SPEAKER: Shri Raghunath Jha, please take your seat.
...(Interruptions)
SHRI RASHID ALVI : It is not the proper way. ...(Interruptions)
MR. SPEAKER: Shri Raghunath Jha, please take your seat.
...(Interruptions)
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MR. SPEAKER: Shri Basu Deb Acharia, Shri Villas Muttemwar, Dr. Raghuvansh Prasad Singh, Shri Priya Ranjan
Dasmunsi can also associate with Shri Rashid Alvi on the same subject.

...(Interruptions)
SHRI RASHID ALVI: Sir, let me complete. ...(Interruptions)

SHRI SOMNATH CHATTERJEE ( Bolpur): This is a very serious matter that the President of one of the parties in
the Government has threatened the Ministers' of this Government and forced stoppage of the investigation. | am not
saying that any particular cricketer is guilty or not. | am not in a position to say that. But the question of propriety
and the Government's functioning are involved. How can, from the house of a Minister of the Government, the
income tax authorities be stopped and threatened? The President of the party said that it is "'my Government and |
will not allow this to happen'. They cannot behave in this manner. Even officers have been threatened. They have
been asked to withdraw. | would like to know whether laws would apply differently to different people.



...(Interruptions) Is this the way this country will be run? ...(Interruptions)
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MR. SPEAKER: Shri Sudip Bandyopadhyay.
...(Interruptions)
SHRI RASHID ALVI : Let me complete first, Sira€;...(/nterruptions)
SHRI BASU DEB ACHARIA (BANKURA): Sir, | have also given a noticea€, ...(Interruptions)

MR. SPEAKER: You can also associate yourself with Shri Rashid Alvi because there are six or seven Members
who have given notice on the same subject. That was the decision taken in the Business Advisory Committee's
meeting yesterday. Now | have called Shri Sudip Bandyopadhyay.

...(Interruptions)

SHRI RASHID ALVI : Sir, let me complete first. They have been disturbing me and you are not allowing me to
speak. This is not proper, Sir.

MR. SPEAKER: Please take your seat. You have taken more than five minutes. There are other Members also to
speak.

...(Interruptions)
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SHRI RASHID ALVI: Sir, it is a very serious matter. Let me complete. & «r1 iR 7= iR a1 39 & @l =& 7.
ELIE)]

MR. SPEAKER: This will not go on record. | have called Shri Bandyopadhyay.
(Interruptions)*
SHRI BASU DEB ACHARIA: Sir, | have also given a notice to raise an important matter....(Interruptions)
* Not Recorded.
MR. SPEAKER: You are on a different point. | will call you later.
...(Interruptions)
MR. SPEAKER: | will call you later, not now please.
...(Interruptions)
MR. SPEAKER: If you are on a different point, | will call you later, not now.
...(Interruptions)
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SHRI BASU DEB ACHARIA : You allow me just now, Sir because...(Interruptions)
MR. SPEAKER: Now Shri Basu Deb Acharia.

...(Interruptions)



SHRI SUDIP BANDYOPADHYAY : Sir, this is the state of affairs in West Bengal....(Interruptions)

MR. SPEAKER: Hon. Members, if you behave like this, it will be very difficult to run the House. | am telling you
frankly. The entire nation is watching us. How we are behaving in the House, the entire country is watching. You
are not bothered about anything. What is this? How can | accommodate all the Members at a time? Now nothing
should go on record except what Shri Acharia says.

(Interruptions) *

SHRI BASU DEB ACHARIA : Mr. Speaker, Sir, though the Income-tax officials went to the house of the President of
the Samata Party ...(Interruptions)

MR. SPEAKER : | have called Shri Basu Deb Acharia.

SHRI BASU DEB ACHARIA : The Income-tax officials were asked to come back and not to go ahead with the raid.
...(Interruptions) Who issued that order as to not to raid the house of the President of the Samata Party? This sort
of a thing has never happened in our country. ...(Interruptions)

* Not Recorded.
MR. SPEAKER : Nothing should go on record except what Shri Basu Deb Acharia is saying.
(Interruptions) ™

SHRI BASU DEB ACHARIA : Sir, the residence of the Defence Minister has been used or rather mis-used for
making the press statement by the President of the Samata Party. She has rather threatened the Minister of State
for Finance Shri Dhananjay Kumar and the Minister of Sports Shri Sukh Dev Singh Dhindsa and she made a
statement that these two Ministers are interfering in the inquiry which is being conducted in regard to the match-
fixing. ...(Interruptions)

Sir, | want to know from the Government as to what is the stand of the Government. We want a statement from the
Government in this regard. The Government should clarify its position. ...(Interruptions)

SHRI RASHID ALVI : Sir, this is not the proper way. ...(Interruptions) Please let me complete my point.
...(Interruptions)



